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Conce · onal f re for tudent 

3947. SHRI SUSHIL BHATTACHA-
YA: Will the Minister of RAIL .. 
WAYS be pleased to staA:e: 

(a) wh ther it is proposed to intro-
duce conces ional 'fare for students of 
provirrcial universitie6 who have to 
use better equipped and specialised 
libraries in Metropolitan cities; and 

(b) if n'<>t, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE. DEPARTMENT . OF PARLIA-
M NTARY AFFAIRS. (SHRI MAL-
LIKARJUN): (a) and (b). Bonafide 
stud,ents ot 11ecogni~d educational 
institutions when travelling in a group 
for ·educaitional purpose5 are entitled 
to 50 % concession in Second Class. 
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B On the Railway Track of e .• 
Delhi Station 

3949. CHOUDHARY MULTAN 
SINGH: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that re~ent-
]y a drunken driver tried to ply his 
Bus (DLP 6165) on the New Delhi 
Railway Station track after getting 
on the track through the State Entry 
Road; 

(b) if so, details thereof; and 

(c) how is that the securiW tailed 
to check the entry of a bus on the 
railway track thereby howing com·. 
plete failure of security arrangement 
existing at the railway station? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
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THE DEPARMENT OF PARLIA-
MENTARY AFFAIRS (SHitl MAL-
LIKARJUNJ: (a) Yes. 

(b) and (c). O~ the night of 17/ 
18-10-1982 at about 0.10 hrs. one tou-
rist Bus No. DLP-6165 rashly and neg-
ligently driven by its driver, who was 
reportedly under influence of liquor, 
entered the Sta-tie Entry Road to-
wards the Tourist Platform and sud-
denly took a turn towards New Delhi 
Central Rese1wation Office. The dri-
ver took the motorable path of the 
Local Purchase Office and entered 
the Railway Yard through the Shunt-
ing N eek, keeping one side wheels 
in the track and the others on the 
Kacha path. He could only ply the 
bus upto ceremonial platform and due 
to commotion at the platform he ran 
away abandoning the bUs on the track.. 

On receipt of the information, Delhi 
Railway Police and Railway Protlec-
tion Force x:eached the sP(>t and the 
bus was removed from the track with 
the help of a crane. GRPfNew Delhi 
registered a case vide FIR No. 421 
U JS 279/336 IPC and 12.9 1RA ·dated 
18-10'-19-82. There · was -no casualty or 
damage to the railway property. The 
bus, belonging to one 'Shri Ajit Singh, 
8-A, Scindia House, New Delhi was 
impounded. 

There does not appear to be any 
security lapse, as the tourist buses 
are aU owed on the State Entry Road 
for the use of bonafide tourists occu-
pying Coaches stabled on the Tourists 
Plattfonn on State Entry Road. ' 

renon engaged uncter Anganwady 
. scheme 

8950. SHRI B. K. NAIR: Will the 
Minister of SOCIAL WELFARE be 

leased to state: 

(a) the number of persons, teachers 
nd helpers employed under the An· 

ganwady scheme, State-wise; 

(b) the . terms and conditions of 
their employmentl; 

(c) whether it is proposed to offer 
them emoluments commensurate with 
their minimum requirements and on 
a scale comparable to teachers in pri-
mary schools; and 

(d) whether it is propeised to put 
the scheme on a permanent basis, if 
so the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION Al_'iD 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): (a) A 
Statement showing State/Union Ter-
ritory-wise number of Integrated 
Child Development Services (ICDS) 
Project8 and the number of Angan-
wadi workers and helpers sanctioned 
upto 1982-83 is attached. 

(b) The Aganwadi Workers and 
helpers are honorary workers drawn 
from the local community. An An-
ganwadi Worker receiives an honora-
rium of Rs. 175/- per month it she is 
a matriculate, and Rs. 12~/- per month 
if she is a non-matriculate. If she 
runs functional literacy classes for 
adult women, she receives an addi-
tional honorairum of Rs. 50/ - per 
month. A helper gets an honorarium 
at the rate of Rs. 50/ - per month. 

(c) No, Sir. They are not! Govern· 
ment Servants. They are honorary 
workers drawn from the local com· 
munity. 

(d) The Integrated Child Develop .. 
ment Services (!CDS) Scheme was 
started on experimental basis in 33 
Blocks during the year 1975-76. Based 
upon the success of the Programme, 
it has been decided t1o launch 1,000 
projects by the end of the Sixth Five 
Year Plan. ' 




